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f APPLICATION FOB LICENCE TO SET UP PETRO-
CHEMICAL FACTORY IN KERALA 

62.   DR.   K.   MATHEY  KURIAN: SHRI K. P. 
SUBRAMANIA MENON: Will the Minister of 
PETROLEUM AND 
CHEMICALS/  
be pleased to state: 

(a) whether Government have received any 
application from the Government of Kerala for the 
grant of a licence for setting up a petro-chemical 
factory in that State;  and 

(b) if so, the details of the action taken thereon? 

THE DEPUTY MINISTER IN THE MINISTRY 
OF PETROLEUM  AND  CHE 
MICALS  
*f 1W *fa< (SHRI DALBIR SINGH): (a) No 
application for the grant of a licence under the 
Industries (Development and Regulation) Act, 1951. 
for setting up a petro-chemical factory in Kerala, has 
been received. 

(b) Docs not arise. 

fSANC.TION  FOR   NYLON  FACTORY   IN   
KERALA 

61.   DR.  K.  MATHEW  KURIAN: 
SHRI      K.      P.       SUBRAMANIA 

MENON: 
Will tiie Minister of PETROLEUM AND 

CHEMICALS/ 
jr^t    be pleased 

to state: 
(a) whether Government have received any 

request from the Government of Kerala for the 
sanction of a nylon factory in that State;   and 

(b) if so, the details thereof and the action  taken  
in the matter? 

THE DEPUTY MINISTER IN THE MINISTRY 
OF PETROLEUM AND CHE-
MICALS/  
W 37 *TSr1' (SHRI DALBIR SINGH): (a) and (b) 
An application from the Kerala State Industrial 
Development Corporation for the establishment of a 
Nylon Textile Filament Yarn unil is under 
consideration along with other applications received 
in response to the Press Note issued by this Ministry 
in   July 1970. 

■(Transferred   from  the  24th   May,   1971. 

 


